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BUSINESS ADVISORY COMMITTEE

TWENTY-THIRD REPORT

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND COMMUNICA-
TIONS (DR. RAM SUBHAG SINGH) :

I heg 10 move @
“That this House
Twenty-third Report  of the Business
Advisory Committee  presented to the
House on the 11th November, 1968.”

SHRI BAL RAJ MADHOK (South
Delhi) : I have scen the business that has
been laid for this week. You had yourself
admitted that the situation created by the
floods and drought was of wrpent impor-
tance, but I find that there is no mention
‘of that here. Th: UGC report and other
things are there. but this is not there. My
suggestion is that thc discussion on the
drought und flood situation must cofne
first.
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MR. SPEAKER : Will the hon. Member
please sit down? 1 would clarify what
happened in the Business Advisory Com-
mittes, It was agreed by all parties, in-
cluding the Government, that floods and
famine must be discussed, but it must be
discussed on , statement made by the
Minister, 1 think, Dr. Rao is making a
statement lOmMOITow. ... .

THE MINISTER OF

AND POWER (DR. K. L. RAO) : Yes;
I am making a statement tomorrow.
SHRI RANGA (Srikakulam) rose—
SHRI HEM BARUA (Mangaldai) : On

a point of order.
MR. SPEAKER : Mr.

SHR! RANGA : I hope the statement
from the Minister and the special discus-
sion will come up very soon. At the same
time T want 1o add that large areas in
Orissa und Andhra Pradesh have come to
bo hit very badly by the recent cyclone,
‘I would like the hon.’ Mmlst!’r <0 make
"a statement on that position also.... -

Ranga.

TRRIGATION'

1890 (SAKA) B.A.C. Report 190

DR. K. L. RAO: It will contain infor-
mation about cyclone also.

SHRI RANGA : ....and give us an op-
portupity of discussing the cyclone ques-
tion also.

SHRI HEM BARUA : Notices of call-
attention motions regarding north Bengal
floods which were of a catastrophic nature
were submitted to you before you asked the
Minister 1o make that statement. The call-
attention notice preceded the statement that
you have asked the Minister to make. I
think that the statcment should be made
on the basis of the call-attention motion
which you have disallowed. I do mot un-
derstand this,

MR. SPEAKER : This matter about
floods and famine iy a serious matter, If
only a call-attention motion is admitted,
then only three or four members will get
a chance to ask questions: may be, our
Assam friend may not get it or our Bengal
friend may not pet it and members from
Kerala might get it. So, call-attention is
not going to serve a useful purpose. If it
is a discussion, then members from all sec-
tions, without any ballot, will be able to
discuss. If you want call-attention, in
future, 1 will say ‘only call-attention’.
But will it serve any purpose ? Only four
names will be there and those four mem-
bers may not be knowing the situation.
Therefore, I thought that a discussion for
two hours would bc useful.
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MR. SPEAKER : That is not a part of
the agenda now. Everybody is raising
everything else. (Interruption) I am oot
poing to reply to anybody.

SHRI S. M. BANERJEE (Kunpur) : I
want to say only one sentence, Sir. I am
thankful to you, Sir, for having allowed
discussion on flood and drought. I would
like to state, Sir, that the cntire House is
agitated on the problem of the primary
teachers. In respect of many of these
States, they are under Central control.

MR. SPEAKER': Will you kindly resumc
your seat? Shri Prakash Vir Shastri,
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MR. SPEAKER : All calling-attention
cannot be discussed hcre.
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MR. SPEAKER : Let me say about th:
Calling-attention Motions. Let me give
some information. I have admitted some.
Now the no-confidence motion is being
discussed for these two days. On the 14th
you are going to huve a discussion that is
about universilies, and about the primary
teachers on the 15th. Mr. Banerjee was
asking for it and Mr. Joshi was asking for
it.

SHRI S. M. BANERJEE : There should
be discussion.

MR. SPEAKER : I have admitted some
calling-attention notices. 1 have allowed
discussion on flood and famine. It is com-
mon for the whole country. We have also
got some Calling-attention also. All right.
Let us go to the next subject. Shri
Chatterjec.

Before that, I shall now put the motion
moved by Dr. Ram Subhag Singh to the
vote of the House.

The question is ;

. “That this House agrecs with the
twenty-third Report of the Business Ad-
visory Committee presented to the House
on the 1ith November, 1963."

The Motion was adopted

NOVEMBER 12, 1968
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SHRI JYOTIRMOY BASU (Diamond
Harbour) : Sir, there is not a drop of oil
in Calcutta. The road transport in Cualcutia
is at a standstill. There is an explosive
situation there. No petroleum is available
there. Road Transport has come to a
standstill. You are allowing foreign com-
panics 1o sabotage the country's internal
affairs. You have surrendered to them.
There is such an explosive situation in Cal-
cutta, Sir. 5

12.284 HRs.

MOTION OF NO-CONFIDENCE IN THE
COUNCIL OF MINISTERS—<onid.

MR. SPEAKER : Shri K. K. Chatterjee.
You have taken 15 minutes. You may
please be brief,

SHRI KRISHNA KUMAR CHATTER-
JEE (Howrah) : Mr. Speaker, Sir, last
cvening, when my hon. friend, Shri Kan-
warlal Gupta was advancing a lot of falter-
ing arguments in support of the one sent-
ence censure motion against the Govern-
ment moved by himself, I was wondering
what could have been the private motive
behind this futile attempt on the part of
an astute politician like him. Was it be-
cause the Jan Sangh had so far failed to
cut any ice in the trade union field or was
it just a clumsy attempt to enter that field
through the back door ? Probably he was
emboldened to think that this might help
the Jan Sangh politics in, Dethi. The in-
cidents at Indraprastha Bhavan were over-
dramatised by him. We regret very much
the tragic incidents that took place in Indra-
prastha Bhavan on that day. We feel deep-
ly aggrieved also to recall the tragic death
of one of our class IV employees on that
eventful day. They tried to bring out the
case as if the Government did not take
any step to see that justice is done to the
employees who suffered on that day. Onm
the 24th September, 1968, The Statesman
came out with an article under the caption
‘The Black Day at Indraprastha’. Please
permit me to read out a few lines from
that article to enlighten the House about
what happened there. The article says:

“A Central District official said that
they heard some employoes becoming
frenzied and throwing stones et glas



